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Quariers for RaIlway Doctors 

1088. Shri D. C. Sharma: Will the 
Minister of Railways be pleased to 
state the number of Railway doctors 
on the Northern Railway who have 
been provided with quarters as speci-
fied by the Railway Board? 

The Deputy Mbllster of Railways 
(Shri S. V. Ramaswamy): 181. 

Air Pa!ISeIII'ers 

1089. Shrimati Maida Ahmed: Will 
the Minister of Transport and Com-
mUDlcations be pleased to lay a state-
ment on the Table showing: 

(a) the number of passenger m?Ve-
ments during the year 1960 at Dum 
Dum, Santa-Cruz and Meenakbakam 
airports; and 

(b) the tonnage of mail and eargo 
handled at these airports? 

The Deputy Minister of Clyil AvU-
tion (Shrl Mohluddln): (a) and (b). 
A statement giving the requisite ID-
formation is placed on the table of 
the Sabha. [See Appendix II, an-
nexure No. 33]. 

Family Planning in Madhya Pradesh 

1090. Shrl Panprkar: Will the 
Minister of Health be pleased to state 
the number of family planning cen-
tres opened in Madhya Pradesh dur-
ing the Second Five Year Plan period 
year-wise? 

The Minister of Health (Shrl Kar-
markar): 241 family planning centres 
were opened in Madhya Pradesh dur-
ing the Second Five Year Plan period 
as follows: 

Year" 

1958-59 
1959-60 
1960-61 

Total 

No. of family plan-
ning centres. 

97 
75 
69 

241 

Medleal and Health Seh_eII ID 
Maharashtra 

1091. Shri Pangarkar: Will the 
Minister of Health be pleased to 
state: 

(a) the nature of allotment made by 
the Central Government for Maha-
~ t  State on various medical and 
health schemes for the Third Five 
:lear Plan period; 

(b) the amount allotted for the year 
1961-62 scheme-wise; and 

(c) the amount given so far for 
each scheme? 

The Minister of Health (Shrl Kar-
markar): (a) A statement showing 
the provisions made for the various 
medical and public health schemes of 
the Maharashtra State in the Third 
Five Year Plan of the State is laid 
on the Table. [See Appendix II, an-
nexure No. 34). 

(b) and (c). According to the exist-
ing procedure for the release of 
Central assistance, allotment of funds 
is not made scheme-wise but the 
amount is sanctioned only at the end 
of each year for broad groups or 
categories of schemes" Three fourths 
of the total central assistance allocated 
for a financial year is, however, re-
leased in lump sum ways and means 
advances to the State Government in 
nine equal instalments during the 
course of the year" For 1961-62 the 
allocation of Central assistance to the 
Government of Maharashtra is as 
follows:-

CR.. in lakh.) 
Loan Grant Total 

Centrally Aided" IIS"oo 164"00 279"00 
Schemes 

Centrally Spon-
IS"IS sored Schemes IS" IS 

TOTAL lIS "00 179" IS 294" IS 

Rural Water Supply Schemes in 
Mabarashtra 

1092. Shrl Pangarkar:" Will the 
Minister of Health be pleased to state: 

(a) whether any provision has been 
made in the Third Five Year Plan for 




